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(b) Does not arise.
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Manipur State Polo Team

1221. 8hri L. Achaw Singh: Will the
Minister of Education be pleased to
state:

(a) whether Government have re-
ceived any representations from the
former players of the Manipur State
Polo Team of Manipur for the grant
of remuneration for maintenance of

State ponies and teams of the Manipur
Government;

(b) whether it is a fact that the
old polo team used to receive a grant
of Rs. 150 per month upto June 1951
and since then the grants were stopped
by the Manipur Administration;

(c) whether the Polo Committes of
which the old players are members
has also made several representations
to Government for financial assistance
for the development and maintenance
of the customary polo play in Mani-
pur;
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(d) whether Government has con-
sidered these representations; and

(e) if so, the decision taken there-
on?

The Minisier of Education (Dr. K.
L. Shrimali): (a) No, Sir,

(b) The information is being collec-
ted from the Manipur Administration.

(c) No, Sir.

(d) and (e) Do not arise.

Brass-ware Industry in Punjab

1222. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any comprehensive
scheme for the development of the
brass-ware industry in Punjab has
been finalised; and

{b) if so, the details of the scheme?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). No
such scheme has been drawn up. All
possible assistance is rendered to these
industries in Punjab and elsewhere in
the country.

Social Security Scheme for Industrial
Labour

1223 [ shrl D. C. Sharma:
" Shri Ram Krishan Gupta:

Will the Minister of Labour and
Employment be pleased to state:

(a) the up-to-date progress made in
the consideration of the report of the
Study Group set up for drawing up a
comprehensive scheme of social secu-
rity for industrial labour; and

(b) the decision taken thereon?

The Deputy Minister of Labour
(Shri Abig Al): (a) and (b). Com-
ments received from the interests con-
cerned are gtill under examination. It
is proposed to discuss the matter at a
Tripartite Conference before any deci-
sions are taken.





